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(i) The employees should cooperate with
the management in eliminating wasteful work
practices and thereby improving productivity
and efficiency,

(c) The loss suffered by the Cor
poration during the period of the
lock-out and till the date of resu

mption of normal operations  was
Rs. 377 lakhs.
(d) The two employees, who are

still  locked out, are (i) a Traffic
Assistant, who  was  granted leave
upto  25-11-73 and provided with a
complimentary passage to U. S. A,
and has not yet resumed duty and
(i) an Accounts Superintendent, who
iy the General Secretary of Air Cor
porations Employees' Union, the only
Union which is yet to reach a settle
ment with the management of the
Corporation on the lines of those
signed by all other Unions/Associa
tions despite the fact that all the
employees  represented by Air Cor
porations  Employees'  Union, includ
ing it; President and about 100 office
bearers, had signed individual under
takings and resumed duty.

Revision of bank rate

196. SHRI DEVENDRA  NATH
DWIVEDI: Will the Minister of FINANCE
be pleased to state:

Whether Government have any proposal
under their consideration to revise the present
bank rate and interest rate structure?

THE MINISTER OF STATE IN CHARGE
OF DEPARTMENT OF REVENUE AND
BANKING (SHRI PRANAB MUKHERIJEE):
While there is no specific proposal under
consideration of Government to revise the
present bank rate or interest rate structure as
such, issues of this type are kept under
continuous review by the Reserve Bank and
Government in the light of the trends in
money supply, prices and other economic
indicators.
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Fund for the development of small-scale
industries

197. SHRI DEVENDRA NATH DWI-
VEDI-
SHRI SANAT KUMAR RAHA: Will the
Minister of FINANCE be pleased to state:

(a) whether there is any proposal under
Government's consideration to set up a
banking system exclusively for the
development of small-scale industries; and

(b) if so, what are the details in this regard?

THE MINISTER OF STATE IN CHARGE
OF DEPARTMENT OF REVENUE AND
BANKING (SHRI PRANAB
MUKHERJEE): (a) No,

Sir.

(b) Does not arise:
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t [Conduct of business in Hindi in
Nationalised Banks

198. SHRIMATI LAKSHMI
KUMARI CHUNDAWAT: Will the Minister
of FINANCE be pleased to state the steps
taken by Government to introduce Hindi for

conducting business in nationalised
banks?)
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[ 1 English translation,



